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SHRI S. M. BANERJEE : We don’t regard
you simply as a Post Office. You are the high-
est man here. When yousay something, it is

final.

12.59 hrs.

*DEMANDS FOR GRANTS, 1971-72—Contd.

MINISTRY OF STEEL AND MINEsS—Contd.

MR. SPEAKER : The hon. Minister will
reply now.

THE MINISTER OF STEEL AND
MINES (SHRI MOHAN KUMARA-
MANGALAM) : Mr Speaker, Sir, there can be
no doubt that steel is the life blood of any
modern nation. Nothing can be built in our
country, nothing of any significance without
steel. Whether it be a major industrial com-
plex costing hundreds of crores of rupees or a
hydro-electric station or some small agro-indus-
trial establishment in the village or a sports
stadium, nothing can be built without steel.
We all know, therefore, that it is on our steel
industry depends to a very large extent, perhaps
to a decisive extent, the future of our country’s
economy and of country’s industry.
That is why I think large number of Members
have participated in the discussion on the
Demands of the Ministry of Steel and Mines,
There can be no steel without iron ore, no
steel without coal, no steel without manganese
and therefore it is but right that these two
departments of the Government should go
together and I am conscious—acutely consc-
ious, I must say,—that, to a decisive extent,
the work of this Ministry will determine the
future of Indian economy. I know that the
hon. Members who have participated in this
debate are equally conscious of this and I share
with them their concern about all the obvious
development of our steel

our

weaknesses in the
industry over the years.

13 hrs.

1 can assure Mr. H. M. Patel that there is
no complacence on this side of the House, that
we do regard very seriously the responsibilities
that have been placed on us and we do app-
reciate that in the heart of the development of
the Indian economy lies the development of
steel. Are we going to get over the difficulties
that we have been facing, man-made difficul-
ties etc ? There is no doubt there have been

JULY 2, 1971

D. G. Min. of Steel & Mines 188
difficulties for which the Government cannot
and does not want to or does not try to cscape
responsibility. Are we going to get over these
difficulties ? I do assure this House that we
do understand how serious the position is and
we shall make every effort to see that a new
direction is given to the development of the
steel industry in our country.

May I first of all take up a subject which
has been raised by several hon. Members?
This is : What is our perspective ? What is
the future of Indian steel ? We expect, by the
end of this decade, by 1979.80, to reach very
hardly 19 million tonnes of steel. This is based
on particularly the expansion of Bokaro right
up to 5.5 million tonnes or so, Bhilai going up
to 4 miilion tonnes and the expansion possibly
also in Durgapur and Rourkela. All these are
under discussion because there is a compulsion
to expand and we do not propose to standstill
when the nation is expecting that our Steel
production should be able to take our economy
forward, as it must. Now, this means, of course
an enormous investment. From some where
round about Rs. 2,000 crores to day in both
the public and the private sectors, we have
to risc up to about Rs. 5,000 crores by 1980
and perhaps more depending upon the mid-
term appraisal that we are making of the
Fourth Five-year plan, and even beyond that
we have to think already.

That is why, in relation to the points raised
by hon. Members-—for instance, Mr. Panda
said about Orissa,—we are studying them very
closely because we know that our present
targets will only take us to somewhere like 19
to 20 millions by 1979.80 and also we know
that beyond 1980 we will have to expand
at least to a rate somewhere in the region of
2 million tonnes a year. And, if we are to
achieve this 2 million tonnes a vyear, that
means virtually we must be able to builda
new steel plant every year.

Hon. Members know that the gestation
period or rather the load time, as it is- called,
in regard to steel plant is somewhere in the
region of 6 or 7 or 8 years, It depends upon
the complicated problem of the actual product
mix that we put into the steel plant. Obvio-
usly, if we are to expand beyond 1980 ata
proper speed then we have to start planning

* Moved with the recommendation of the

President.
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from now on and 1 can assurs the House that
we sve planning aud we do hope that we will
be able to decide on the location of new atecl
plants in the course of the next 6 months to
one year,

1 know it isan ambitions programme, in
fact, it is & gigantic programme that we have
got before us. We do not certainly under-
estimate the task that lies before the Govern-
ment and before the country. Aud, I know
alyo that in the House and in the country there
may be considerable scepticism about our
capacity to implement this programme, because
as many of the hon, Members from both sides
of the House have pointed out, there are not
a few occasions when we have made promises
in the past and where we have failed. We
have put targets before ourselves and we have
not reached them, and, therefore, it would be
best now if I turn to the actual position of
HSIL, the premier public sector organisation
in our country, what its achievement has been
in the past year and what we are planning for
the futurc of that organisation. The produc-
tion in HSL wn 1970-71 was probably some-
where 1n the region of 1,69.000 ingot tonnes
less than in 1965-70. That is a sorry admission
and it is unfortunste that I have to come
before the House and say this today, But there
area few ulver linings around also. In the
Bhulai steel plant, the production has gone up
from 1,859,000 tonnes ta 1,940,000 tonnes.
Utilisation of the capacity was in the region
of 77 to 78 per cent. But, unfortunately, in
Rourkels, it has gone down by 66,000 tonnes
to 57.7 per cent  capacity utlisation, and
in Durgapur even further by 1,84,000 tonnes,
and the present figure is 634,000 tonnes, that
isonly 89 per cent, the lowest figure since
1962.68., What is the reason for this ? In fact,
what is the most important reason for this ?

My hon, friend Shri K. C. Halder can
eaxily dismiss it by saying that it is a combina-~
tion of the corrupt bureaucracy and corrupt
comtractors and corrupt private capital. I wish
it were so simple and 10 casy. Unfortunately,
itisa much more difficuit and & much more
serious task that facesus, namely to identify
clearly the resaons for our failures and to take
congretely the nesesiary steps which can ion
prove the pasition. §t is easy to use stroog
langunge snd to us: genersl terms of abuse and
denuncistion, Itl more dificult, and that ls
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the task of the Government, and I am sure the
House also will help s in this, namely to solve
these problems and to achieve our targets. It
is more difficult to locate the problems, the
crucial problems, to find out what they are
and to solve them 30 2z to take ourscives for.
ward,

The principal reason, or I would say, ane of
the principal reasons for our failures in steel
production has been that over the years we
have failed to provide adequately for preven.
tive mainu:mnce.' ‘We have neither really or-
ganised cfficient maintenance teams which can
look after preventive maintenance, that is to say,
which can prevent something happening even
before it happens. That is one weakness. On
the other hand, we have not had sufficiently
well.organised, what may be called shock
teams, which can be pushed in as soon some-
thing does happen. In both these areas, we
have been weak. That is in fact what we have
learnt during the last two or three years, and
I think that we are now beginning to improve
tn this area. We know that we have not done
things as well in this area az we should have,
and we know it because to take onc simple
example, in Durgapur in 1964-65 and 1965-66,
we went up to something over a million tonnes,
so far as production was concerned, and we
did it, if I might usea slang expression, by
flogging our coke ovens and flogging them in
such a8 way—there wus a British geoeral mana-
ger at that time—that we are still paying for
the weaknesses of that time, becaude ifyou
push a thing, whether it be a car or whether
it be any other mechanism, whether it bea
steel plant, or anything else, il you push it
too [ar, if you try to drive it too fast, necesse
arily you have to pay, particularly il your
maintenance organisation is not as good as it
should be, If Bhilai has been doing better,
there is no doubt that it is because we have had
betier maintenance there than in the other
plants. But at the same time, we arc as it were
to day paying the price very heavily for not
paying adequate attention to maintenance in
the past. The reaton is that our plants arc
now getting old, and maturally, the oldera
plant gets, the more the mainteaance problems
become crucial. No doubt, I know whatis
paming botween Shri Piloo Mody snd Shri
H. M. Patel there; they must be talking to
seach other abous the TISCO and the XISCO,
1 am quite Bre.... o
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SHRI PILOO MODY (Godhra) 1 Y would
Jike to correct the overwise Minister and his
cynicisn. I just turned to Shei H. M. Patel
and said incidentally that flogging was not a
slang.

SHRI MOHAN KUMARAMANGALAM :
The only difficulty is that in relation to a
matter like this, what goes on in Shri Piloo
Mody's mind not be transferred to Shri H. M.
Patel.

So, far a3 other plants are concerned, there
is no doubt that over the years they have
accumulated certain experience which they
have been able to use, but so far as we are con-
cerned, we are new in the job, Though we
have technical engincers from bath TISCO,
and T1SCO, we have to confess that in main-
tenance in the past we have failed, and it is
this that we are trying to pay the maximum
attention tu. Whether it be Rourkela or
Ducrgapur or Bhilai, we have been giving
special attention to the maintenance organisa-
tion, and we hope in the ncar future we will
be able to improve the pasition.

PROF 8. L. SAKSENA (Miharajganj) :
How many years?

SHRI MOHAN KUMARAMANGALAM :
1do not think anybody would want me to give
guarantces in matters like thia, It is better
you watch whether there is any ruprovement
or not, because to fix a period and then to
fail doesnot take us anywhere. This is a long-
term affair. I can only say that we are cons.
cious of this very scrious weakness, Unfortus
nately, our indigenous manufacture of refrace
tories has not been as good as we would like
ittobe, and therefore we bave had 1o go in
for quite substuntial imports. All these things
we are trying to do so that we can bring up
our maintenance to the highest stardards.

We have taken g degision 1n principle to
smarta refractories plant in the public sector
and preparations are going on rapidly, This
should fitl up a long-exusting gap’which has
been preventing us from reaching a real, good
level of partormance in the plants.

Equally swiows is the question of our
rolations with labour, 1 donot waot to say
that it is labour that ja roaponsible, We do not
get anywhere by trying o apportion responsie
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bility in that way, becausc, in the last aoalysis,
we have to appreciate that good mansgement
should also enable todeal with labour. We
have been taking steps during the last year,
very important steps, not oaly for the steel
industry but also for our economy as a whole,
The setting up of the Joint Wage Negotiating
Comumittec last year composed of representa-
tives of the workers and management, which
was not a wage board as has been done in the
past, was looked upon with considerable
scepticism  both by the representatives of
labour and employers but still on the initiative
of the Government, this commitiee was sct up,
I think you arc aware because I have men-
ticned this in my annouscement abouf the
inclusion of two representatives of the wrokers
in the Board of Mangement of Hindustan Steel,
that it consists of representatives of the main
organisation, viz , INTUC, AITUC and Hind
Mazdoor Sabha, and the s1x recognised untons
of the six different plants are 1epresented. In
effect, you have got what inay be calied the trade
union movement 1n our country represented
inside the Joint Wage Negotiating Committee,
They were  aule to hammer vut an agreement
on wages covering the entire steel industry
in our country, which wul last ul) Auguat,
1974, This {s not a small matter. Govern-
ment attaches the highest importance w the
fact that we have achieved this.

We have also decided that this Comraittee
shiould taks on broader responubilities for the
future. Not mcrely should it be responsihle
for the implementation of this agreement
relating 10 wages and termunal benefits, but
also, we hope, they wiil be able to amist the
Government and the wndustry in relation to
our production problems. We are also very
comscious of the fact that inyide every plant 1t
is very necessary to change the aunusphere.

it is necessary to bridge the gulf between
the warkers on the one hand and the manage-
ment on the other and onc of the principal
methods by which we hope we shall be able
to bridge the gull is by setting up, at every
level inside the plant production committees or
cansultative committees—give them whatever
pama you will, that is not important—in whick
both the workers on the one hand and the
msnagement on the other will be represented.
We hope that bringiog thass commitiees into
existence—~they wiveady exist in some places,
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itis not as if they are completely new—we
shall be able to involve the workers themsclves
much more in the actual process of decision.
making, These are not aam-ke-wasthe com-
mittees, just to make people belicve that
something is happening ; thess are committees
which aregenuinely intended to enable workers
themselves, who know so much about actusl
production, who know what pinches when it
comes to the shop floor, to participate in  what
may be called decision making process itself.
Unless we sre able to push the decision-making
process lower and lower down and unless we
are able to involve the entire personnel, as it
were, of the plant, whether they are officers of
workers, in the actual working of the plant and
make them feel that they have the responsibi-
lity for the working of the plant, unless we are
able to do that, I do not think we shall be
able to solve onc of the most important pro-
blems T would call—weaknesses in our steel
plants.

Tt is not a question of shilting on the res-
pomsibility to labour ; hon. Members on the
other side need not feel that it is my attempt—
not at all. It iz a question of trying to work
out—I would welcome their assistance if they
would be prepared to give it—methods by
which we are really able to enthuse the entire
personnel starting from the general manager
and ending with the workers right down at the
base, and to see that all of them are imbued
with a single sense of determination (o see that
our steel industry is able to serve the needs of
our nation. That is our object ; that is what
we are doing and that is what we intend to do
in the future.

I must at the same time mention to the hon.
Members that it would be wrong forus to
forget that while there have been management
weaknesses—we do not deny it, we are trying
to improve them—-there have alio been—-may
I use the expression-—on the side of the leaders
of labour, » certain irresponsibility in their
attitude towards the impoctance of the steel
plants and steel production in our country,

1t is no joke that during the last yoar out of
Rs. 20 crorm ar so which pesibly will be the
lom in Durgapur, something like Bs, 11 crores
had boon lgmt entirely dus to what may be
called labowr trouble. What i this labour
trouble ? Mowo oliwn in Durgapu it s due &
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events which have nothing 10 do with Durgs»
pur steel plant. It ia ascrtion of what may be
called political intervention in the affairs of
the Durgapur steel plapt. And mind you,
every single bandh that takes places in Durga.
pur steel plant causes harm to the plant for the
future also, Itis an industry which cannot
just be turned onand turned off like a tap ; it
demands that the coke ovens, blsst furnace
and steel melting shops must be keptata
temperature of something like 930 to 1200
degree centigrade. If work stops in these
places, what happens? The temperature
drops ; immediately the equipment is injured.

This also has been one of the very ime
portant cause for the weaknessin Durgapur.
Why is it that Durgapur is 39 per cent, Bhilai
77 per cent and Rourkela 57 per cent 2 Surely
the management is the same ; basically it is
the same thing ? the Chairman is the tame ;
the general managers all come from the same
tribe ; my friend Mr. Halder was abusing them
as corrupt officials, buremucrats. I say that
the basic reason why there is this difference is
because you have this competition in what
may be called acquisition of political influence
by the different trade unions that exist in each
one of these plants. Multiplicity of trade
unions has been one of the most important
contributory causes—multiplicity of unions in
which the leaders of the unions are not in-
terested in the plant or in steel production but
are interested in preserving their own political
influence in that particular plant, That is all
they have bothered about. I do notsayit is
only the union of the political party or the
union of the political complexion of my hon.
friend Shri Halder that is responsible. Not at
all. It is a common—one may evensay it is a
universal disease, and that is why I say let us
all examine our own consciences and sec what
we have ourelves contributed in these different
areas to the difficulties that the stes] plants are
facing today, It is very easy to point a finger
of accusation against the other man, and I dp
not deny that so far as the management is
concerned, there have been serious weaknesses,
But, at the same time I do not think that it
can be denied that 10 far as the labour trouble
is concerped, what I would call, an attitude of
jndifforence, an attitude of refusal to see the
importance of this valuable equipment-
thousands of crores of rupees that have beep
speat, of our pesple’s money—an attitude, I
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would say, of callous indifference also prevails
in certain circles in our country today. I think
we have to fight against that attitude also. We
have to fight and scc that everybody develops
at least an approach of responsibility, to use
the mildest of expressions, towards this
valuable property that has been entrusted into
the hands of officers and the workers of
Hindustan Steel today. (Interruptions)

DR. RANEN SEN (Barasat) : Isit not a
fact that sometimes the management of
Hindustan Steel connives at the inter union
rivalries and jealousies and they are mainly
responsible for the state of affairs there ?

SHRI MOHAN KUMARAMANGALAM :
liis not a fact, I am not prepared to accept
it asa fact. (Interruption). It may be that on
occasions, a management mistakenly considers
that it will be helpful to it if one union iy
against the other; it may be, But thatis
wrong. But that has nothing to do with the
irresponsibility of calling a strike here, and
therefore, for political reasons, regardless of the
safety of the rquipment of the plant, I say with
all the force at my command,—they indulge in
such things, and this is one of the things that
really harms the plant. Even today we are
suffering from it. Any day, when a strike takes
place like that (fnkerruption) No, Sir. 1 am not
prepared to give way everytime. Let me finigh.
1 have listened to them for six hours, Let them
allow me to finish my speech in my time of one
hour. I have listened to all the adjectives that
they have used ; they were almost the same
adjectives that are being used every now and
then. Let me finish.

MR. SPEAKER : Order, please.

SHIRT MOHAN RUMARAMANGALAM :
So far as I am concerned, I am clear that we
have to fight against this attitude of irresponsia
bility, becaute it harms one of the most
fmpartant industrial areas in our country, and
if we do not fight against it, there will be no
steel tadustry in our country in the future, Let
us all understand that this is what may be
calied the jewel of our nation ; it is here that
the battle of India’s future is going to be
fought and won. Ttis there alone that we will
be able to choose for our country and show to
the geoerations that will come after us that
heree it 15 that we built a ateel industry of which
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the whole world can be proud.

If we loak at it like that, and if we do not
begin from there, and then fight againat cvery-
thing, what happens? Yes ; managerial weak-
nesses, corruption, all this—I am with you—but
simultancously can you also not develop an
attitude of vespect, of scriouseness to this
mighty industry that we want to see flourishing
inside our country ? That is my appeal to the
hon. Members. {Interruptiva).

SEVERAL HON. MEMBERS: rose—

SHRI R. S. PANDEY (Rajnandgaon):
You should be proud of industrialising Durga-
pur. They are thc modern temples of
democracy.

SHRI MOHAN KUMARAMANGALAM .
I am grateful to Shri R. 8. Pandey for remind-
ing me of Pandit Jawaharlal Nehru's expression,
that these are the temples of modern India, but
they are not treated as temiples by many of
us in our country. We donot look upon them
with that fecling of pride, with that feeling of
respect that we should have if we really are
build up Indian industry, Thisis so far as the
question of Iabour is concerned. (fmerruption’

MR, SPEAKER : May I request you uoi
to disturb the House ?

SHRI S. M. BANERJEE (Kanpur) : You
are the pandas of these temples,

SHR1 R. 8. PANDEY : The people o
Bengal should be proud of the fact that we
have given Rs, 500 crores to them in order to
build it. (Interruption)

MR. SPEAKEKR : Order please. Tiv
Minister has not said anything offensive. H¢
has only made an appraisal.

SHRI R. §. PANDEY : Every Bengaler
must be proud that this plant was given I
order to improve the ccomomy. You have
destroyed it.

SHRI S. M. BANERJEE : Sir, may 1 tell
Mr. Pandey that it was Shri Atulya Ghosh who
created trouble at Durgapur ? It is known (0
everyone, (Intsrvuption)

SHRI K. 8 CHAVDA (Patan) : Mr. Bancr-
jo¢ saentioned Mr, Atulya Ghosh's name. He
is not here to defend himaell. (Deterruptions)
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MR. SPRAKER: You cannot use tbis
forum far all these things. When you spoke,
the minister was listening patiently,

SHRI PILOO MODY : Intervunion rivalry
has started.

MR. SPEAKER ; Those who cannot listen
patiently may kindly go for their lunch.

SHRI MOHAN KUMARAMANGALAM ;
Sir, my friend said, Ishould not provoke. 1
have no desire to provoke anybody, But some-
times truth burts. When my good friend, Mr,
Halder, used the strongest expressions against
the managements, Idid not get provoked, X
listened to him silently, so that I can reply later,
Why can’t they show the same courtesy to me ?
India is a free country and ours is a free Parlia-
ment. Each oug is free to say what is in hismind,
Why should I not speak the truth as Isee it ?
You may see it differently. But there are many
outside the four corners of this House who
will admit the truth of many things I am
saying now.

My friend, Mr. Mody, wants me to spend an
rqual amount of time on raanagerial mistakes
But I was not dealing with the workers’ contri.
bution. I was dealing with the contribution
of persons who use the workers, if I may use
that expression, against the interests of our
nation and of the steel industry. Let us face
facts, Itis truc weare ina bad plight. The
cumulative Josy of the steel plants comes to
Ra. 172 crores, not a small amount. We do not
expect profits now. But we have reduced our
Insses from Ry. 40 crores in 196768 to Rs. 10
crores in 1969-70. I think it will be still less
in 1970-71. We have paid back Rs, 65 crores
of loans by 1970-71. I think it was Mr. K. N.
Tiwary who talked of over-capitalisation. I do
not think really there has been over-capitalisae
tion in that way, But we are facing some diff-
culties, We have paid a very substaatial amount
towards deprecintion—Rs, 408 crores till
1969-70 and Ras. 67 crores in 1970-71. Then,
interest on loans alss i very large -Re. 170
crores 1ill 196970 and Ra. 26 crores in 1970-71.
We have spent Rs, 87 crores on township. All
thesz are, if I maay use the expremsion, on the
Plusside, But we havegot to improve. Even
in relation to inventories, we have been impros
ving. Our position is far better today than it
was & couple of years ago, From something
hke over 6 months, we havo come down to
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somewhere in the region of 4} months or so.
1 think the position is gradually improving,
The original target, so far as the Committee
on Public Undertakings was concerned, was
that if you have six months, it would be reaso.
nable. We are wall below that, and so far as
that arca in our management is concerned,
there is an improvement,

I am playing as it were on a difficult wicket,
because HSL is in difficuliies. I want to say
to this House, we do not deny these difficulties
and mistakes. But we are trying to identify
what they are, so that we can take adequate
steps for the future. That is why I am dealing
one by one with the points raised by hon.
members in the course of the debate. One of
our Membhers, I think, it was Shri Tiwary, also
asked what we were going to do about the
surplus labour, how much was the surplus
labour and what we proposed to do about it,
Our assessment is that out of about 60,000
workers who are working in the works Depart.
menta of the three steel plants—I am not talk-
ing about minjsterial staff—workers, some-
where in the region of 2,500, are surplus, not
more, In fact, our position regarding employ-
ment of workers is better, that is comparatively,
for every tonne of steel capacity, we are
employing less workmen than in the private
sector. I am not making a virtue out of
it, because in the private sector the plaats are
old and so on and so forth.

So far as the 2,500 surplus workers are con-
cerned, we hope, we will be able to assimitate
them without much difficulty as we expand
our steel plants particularly in Bhilai.

SHRI D. N. TIWARY (Gopaiganj) : These
workers have been there for the last so many
years in the hope that they will be absorbed
in future expansion. You have been footing
the bill for a long time.

SHRI MOHAN KUMARAMANGALAM :
1 appreciate the point that you are making,
but we arc not going to push them out ; these
2,500 workers continue to work, What I was
saying is that we hope to assimilate them and
therefore reach a rational level of employment
on the Basis of the expansion of the plants,

Now just to give you accurate figures about
inventories, from 6.21 months in March, 1969,
we have come down to 5.4 in March, 1970, and
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at the end of the third guarter of 197071, it
was down to 4.9. So I thing, there is improve.
ment, 50 far a8 this is concerned.

Now let me goto one of the small points,
but very important one. Shri Chandrakar
raised the question of crisis in the Bhilai Steel
Plant asa result of what has happened in the
coke oven recently. Itis nota small matter.
The hydraulic main of coke oven battery No. 2
got choked and there was a crack also in the
sludge box of battery No. 3. Idonot know
whae all this means, but I have myself scen
both these. Thisis a very serious matter and
our enginecers have been able to establish a
diversionary line on the basis of which we are
proceeding, though the pushing of coke ovems
has really come down in June this year. We
hope that within another month we will be
able to get back to normal. We know that it

is a pretty tough job.

Now let me take the question of prices, that
is tosay of distribution. I think, so far as
Hindustan Steel is concerned, there is nothing
much that Iwould like to say. Ikoow very
well that all the Members of this House,
whether on this side or that side, arc anxious
to see that there must be a real improvement
in Hindustan Steel. I can assure you that both
the management and Government are conscious
of the wesknesses and we are trying to do our
best. That does not mean that we have done
everything that should be done, that does not
mean that there are no  wenkncsses in 90 many
areas including the areas of maintenance, but
that does mean that we have got very impor-
tant programomes perticularly in relation to
maintensnce and in relation to provision of
refractories, in relation to import of certain
vitally needed equipments on the basis of which
we hope we will be able to make progress.

SHRI PILOO MODY: What abowt
ministerial interference ?

SHRI MOHAN KUMARAMANGALAM :
I can smure Mr. Mody that so far asI am
concerned [ do respect autonomy. Havisg
been at the receiving end of an autonomous
corporation one time, I prefer to continue to
have same pricciples that I shought correct at
that end.

Some Members have criticised the position
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s far as open market prices are concere
ned. They have been a little exercised over
the comment made in the annual report that
Prices have fallen. I can appreciate what they
fecl. At the time when we wrote the report,
the prices had fallen in certain ranges. For
instance, cold rolled sheets, were about
Rs. 3,000 per ton compared to the stock yards
price of Rs. 2,000 odd though it actually came
down to somewhere nesr Rs. 2, 300 in March/
April this year, We know that there is a black
market price or the open market prices are far
above the prices at which steel can be got
directly from the steel plants or through the
stock yards. But T would appeal to hon. Mem.
bers to see the position in its proper prespec-
tive. After all something like 85 per centof
the production of finished steel is supplied
directly to actua! consumers, including small
wale industries carporations, at the Joint Plant
Committee prices, and not at the open market
pricesat all. Now if through these different
consumers it reaches what may be called the
open market and then it is sold at enormous
prices, all { can tell the hon. Members is this
Firstly, we do not allot steel to anybady unless
he comes as it were through an authorised
spomsoring authority, which may be govern.
mental or semi-governmental, that 1 how we
allot steel ; by “we” I mean, not government
but the Joint Plant Committee and the Steel
Priority Commitee. Secondly, it is extremely
difficult to stop people misbehaving after get-
ting their allotted steel though we are trying
our level best 1o stop it. In May this year w-
have set up offices of Amsistant Regional Con-
trollers of Iron & Steel at Madras, Bombay,
Calcutta and Deihi whose duty it would be to
exercite some vigilance in thia area and we
hope this will improve the position. Al of us
know that when there is scarcity and when o
thing is in high demand, whatever may be the
steps that you take, however rigid may be the
controls you seek to impaose, there will be leake-
g8 here and there and also corruption. One
does not have, therefore, to live with it, but
one learns to fight with it, which is what the
govesnment st the moment is trying to do.

Then, a3 you know, we have taken away
from the biflet re-rollers ‘the freedom which
they had to sell what they re-roll in the market.
S0, 4 lskhe 10 5 inkbs tonnes of steel material
is being diverted from May 1971 from what
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may be called the open market to supplies at
regulated prices through the billet re-roliers
committee. But T know and you kmow that
ultimately the only sclution is increasing the
production of steel. Ultimately, the oaly solu-
tion is bring up to the same level the demand
on one side and supply through production
on the the ather, That is the last answer
which we must give, if we are really to do
snything in this sphere of distribution,

Now let me go on to Bokaro, So far as Bo-
karo is concerned, we are confident that the
blast furnace will come up by December 1971.
We are not going to revise that date and we
hope we will be able to pull it off-—thefirst stage
of 1.7 million tonnes by March, 1973, the second
stage of 2.5 million tonnes by March, 1974 and
4 million tonnes by the end of 1975. This is
the programme snd we hope to be able to
achicve this programme. There has been signi-
ficant improvement in the progress at Bokaro
in the last one year. Though we have gt a
very tight schedule in Bokaro, I think the
management will be able to keep toit. 1do
not think I need give this House details of ton-
nage etc. every month. But I can asure you that
there has been improvement.

So far as the cost is concerned, from Rs. 670
crores in 1966 it has gone up to Rs. 758 crores,
an increase of Re. 88 crores. Out of that, Rs.
60 crores iz duc to the increase by HEC of
their prices, The rest is due to increase in
price of raw materials, escalation in statutory
wages and 50 on. Whenever there is any cont
increase we will be sorry, naturally, but Ido
not think we should be warried too much about
that increase in cost.

Then there is one other matter. I think it
was my good friend, Shri Mody, who raised
the question of the calcining plant.

SHRI PILOO MODY : Do not make rash
statements.

SHRI MOHAN KUMARAMANGALAM :
How could I ? When Shri Mody raises a peint,
naturally {t is bound to be a weighty peint, a
point whith Is very very weighty. I am very
careful about the weight that should be attachs

ed to the point.

He ssid that ifan order for oalcining pisat
bad been plnced on the ACC ; Bokaro Steel
would iswvs sxved & stm of Re. 75 lakhs, The
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correct potition is the Bokaro Steel Plant sccep-
ted the offer of Mjs. K. . P, a firm of Mad-
rasin December, 1968 for the construction of
this cakcining plant against an open tender in
which ACC also participated and the decision
of the Board of Bokaro Steel was taken strictly
and in acoordance with the recommendations
of the Indian Consultants, Messrs. Dastur
and Co. That is the position. The consultants
recommended acceptance of the offer of Memrs
K. C. P. asit was technically acceptable and
was also lower in price by about 10%. The
recommendations of the consultants were ap-
proved by the Board in December 1968 before
a Letter of Intent was issued. Subsequently
two memoranda had been submitted by AQC,
These memoranda were considered by the
Board but in pursuance of the earlier decision,
the Letter of Intent had already been issued
to M/s. K. C. P. These are the facts so far as
that is concerned.

Now, I take up the Heavy Engineering Cor-
poration. Of course, everybody knows, it is
not in a happy state of affairs. Production
has been at a very low level of utilisation—
somewhere in the region of 23% andin the
Mining and Allied Machinery Corporation
even less. But we are now quite clear that cer-
tain definite clear-cut steps have to be taken
to improve production. Hon'ble Members
will appreciate that Heavy Enginecring Cor-
poration is an organisation in which everything
that goes in at the beginning i different and
cverything that comes out at the end is differ-
ent. It may rightly becalled a huge jobbing
institution, Therefore, production progress
control is visal and it is a fact that we have
not reached any reasonable level in relation to
production progress control. We are taking
steps and we hope within another six months
we will get it under control.

Secondly, cost accounting s crucial asin
HEC each product hes to be accurately and
differently costed and, therefore, you have to
have cost acconating organisation in the Heavy
Engincering Corposation. There again we have
been lagging and lagging behind and we hope
to be able to make improvement in that end.

For both these also, computerisation is vitally
pecessary, 1t will not displace any workmen
butitds crucial. These arc matters which arc
certainly very important if one is to keep cont-
2ol of the progres of each one ftem. I¥ the
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computer is brought into the picture then im»
mediately you will get radical, if not qualita-
tive, improvement in the workiog of HEG.
The question of re-organisation and strengthen-
ing of the management of HEC has also heen
raised by Mr. Ghosh. It §s a fact that we have
been considering this for quite some time. M.
Ghosh implied certain statements about the
reason why we are making changes.

We are not making changes in that way. I
would like to make it clear that the present
Chairman of the Corporation is not being
replaced on accoupt of, what has been termed
by Shri Ghosh, the politics of the place. [he
present Chairman ia continuing as such. But
what is contemplated is to strengthen the top
administeation by the addition of more func-
tional directors. A tcchnical director, which
is a new post, has alrcady been appointed.
Similarly, a whole-time managing director is
due to join any time. These steps will help to
improve inter-plant coordination, efficiency in
~ffectivencss of the top management and
accelerate also improvement in production
arrangements with regard to which I made a
few remarks a little carlier.

So far as the employment of local people in
HEC, raised by Shri Horo, is conceraed, out
of 19,372 workers in HECG, 3,268 arc from,
what may be called, the displaced families,
that is, families that had bern displaced as a
result of the construction of these works. 2,654
families were displaced out of which 1,868
familics have one or more members of the
family employed and we hope that we will be
able to employ the 786 remaining families

$00N.

I do not think that we arc lagying behind
in giving places to local workers in the arca.
We do want to implement faithfuly Govero-
ment’s policy that to the maximum extent
possible persons living in that area, the local
people, should be given preference,

Shri Horo also made certain remarks about
the township and said thatitis ina very bad
state. Ido not sy thatit is ideal. Butas he
knows—and he knows it probably much better
than 1 do—5,861 buildings are permancnt and
they are really good ; 4,886 ase temporary aod
they atc not so good. We have not got enough
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money at the mowment to be able to improve
them. But il HEC has better days, I think, its
workers also will have better days and it s
time first that we ensure that HEC itself does
have better days.

Then, let me very briefly deal with one or
two points about Tungabhadra. T think, it was
Shri Basappa who raised it about Tungbhadra
and said that sufficient provision bad not been
made for shifting the location of the Tunga-
bhadra works though we had decided to do so
snd alwo in relation to the expansion of
the works. He iz not right in his fears
because we had set apart Rs. 107 lakhs
in the Fourth Plan for doing these things and
we are determined to do these. We know that
Tuugabhadra cannnt survive and progress un«
Iess we are able to shift and also diversily and
expand it.

-

Then, so far as the new steel plants are con-
cerned, 1 had mentioned already carlier in the
course of the day—I hope, hon, Members were
present then, though it was not a part of this
debate—in answer to Dr. Rao’s queation about
Hospet, what we arc planning v do, Butl
would just very briefly say that our prepara.
tions for the construction of these three plants
are going ahead quite smoothly now. 1 do not
anticipate any difficulty in keeping our targets.
The feasibility or techno-economic reports are
going to be ready. The one for Salem, of
course, will be ready earlier , that is, 1 think,
by the end of August and for Visakhapatnam
as well as Hospet by November. The product-
mix also for these is now under discussion and
will be decided any moment. The plant areas
have been demarcated and 8o far as the Salem
one is concerned, land acquisiion bas also
started.

Shri Krishnan had mentioned that we
should expand the production from 250,000
toanes to 500,000 tonnes and that would be
uscful foe the various small industries in Salem
District. I think, he must have omitted to
appreciate that it is alloy steel that weare
going to manufacture aad produce in the
Salem plant snd certainly 250,000 tonnes of
alloy steel is not going to be consumed in
Salem District but is going to be & contribution
to our nationat weakty algpg with the produc-
tion of the alloy steel plant in Durgapur and
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other alloy steel plants in our country. So, to
push it up to 500,000 tonnes is actually going
to carry it too far whea this plant is for alloy
steel and special steel. X bope, he will appre-
ciate the point of view of our Government. I
think, his State Government itself entirely
appreciated this. The railways have commen-
ced preliminary work for marshalling yards
and the work in general is proceeding very
fast.

There are just one or two points that I
would like to mention before T finally close.
One of them 15 the question of research and
development. We are really worried.

AN HON. MEMBER : Nothing about
mines ? You are Mincs Minister also.

SHRI MOHAN KUMARAMANGALAM :
1 am coming to that. 1 think, I have sull
some time. 1 hope, Sir, you will give me an-
other 15 to 20 minutes.

SHRI K. 5. PANDEY: Say something
about mini-plants.

SHRI MOHAN KUMARAMANGALAM :
How can I say something about everything.

So far as the setung up of the Research and
Development Board is concerned, this is some-
thing very impurtant and we have been in-
vestigating for the last one year whether we
should not set up a Rescarch and Development
Board, what is called an R and D organisation,
for the steel industry in our country. We have
lagged behind in this, Thatis why our techno-
logy also sometime stands to lag behind. We
have received a report from the Study Group
that was set up to study it and we have deci-
ded that such a Board will be set up, informa-
tion and documentation centres as well as
various technical divisious shat will cover pro-
duction of iron and steel industry and its main
wputs. The scherae is at the final stage of con-
sideration, The expenditure will be shared by
the integrated stee) plants both in the public
and private soctor and alio will be helped by
Government with recurring and non-recurring
grants,

Ag regards the work that the Central Eo-
gineering Design Burenu is doing in the build-
ing of Indian steel plants, T have no doubt
that the C. E. D. B. has developed into an
effective design organfaation capable of doing
major work in the fleld of design and detailed
engineering,
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‘The hon, Members are aware of the fact
that two Agreements have been signed, one

with the United Engineering Corporation in
1968 and the other with U. S.S.R. in 1969,

These Agreements have really improved the
work of the C.E.D.B. and they have been
entered into on the initiative and with the ap-
proval of the Government, They have, in our
opinion, completed a major part in transform~
ing the CED.B, into an important and
effective instrument for planning and building
of new steel plants.

Finally, a word about the Hindustan Steel
Works Construction Ltd. The hon. Members
mentioned it and I do think it is important to
mention its role. The work in Bokaro is being
taken up by this organisation, a public sector
organisation, doing extremely eflective and
good job. We hope this organisation will build
steel plants of the future. Already, base offices
have been established at Sglem and Vizag and
it is our intention to encourage specialised
divisions in the Hindustan Stecl Works Con-
struction Ltd. who will, by more experience in
the arca, became first-class specialists in
building blast frurnaces, coke ovens, steel
melting shops and rolling mills, and so on.
This, according to us, is the only way by
which we can implement our major steel
expansion programmes on the basis of our
own efforts and our own experience.

SHRI D. N. TIWARY : What about sett-
ing up of a Board for saving the workers from
the whinw of the management ?

SHRI MOHAN KUMARAMANGALAM
I have been thinking about it. But I hope
you will appreciate that it is very difficult to
give an answer to that just within 24 hours,

There arc problems and, if you will permit
me, we can discuss them in detail later., But
very briefly, 1 would say, the difficulty is that
you are really putting something above the
management n its day to day work., The
Chairman and the Board of Directors ¢an
alwgys deal with any matter, Itisnotas if a
decision of the General Manager iy final, But
there is a certain thing calied autonomy as
mentioned by my hon. friend. Mr. Piloo Mody
and other Members alsa on other vccasions.
Autonomy does mean that we should not
appoint & number of different authorities to
deal with the decision of the management,
After all, if an injustice is done, the law does

't
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provide a remedy, If he is a workman, the
Industrinl Disputes Act gives a remedy so far
as the worker is concerned. So far as the
officer is concerned, if it is a question of the
officer, I think, we can rely on the Chairman
and the Board to do justice to the officer. In
any case, I will look {nto it and see what can
be done about it.

Finally, so far as mini-plants are concerned,
T would like to make one thing very clear and
that is that we do not lock upon mini-plants es
an answer to the steel shortage in the country.
That is not theidea. The steel shortage isin the
region of 1 willion tonnes. (Iaterruption) The
production of these mini-plants will be only
300,000 tonnes, all put together. Bven if these
six plants come into operation by 1973-74,
they won't fill up the gap. That is onec aspect
of the matter. These are not plants in the
sense we talk about intergrated steel plany.
I have repeated this many times. Unfortuna-
tely, hon. Members some times do not read it,
if 1 may say so with all respect. 5o, one thing is
that these are plants with clectric furnaces
on the one hand and using scrap on the other.
They are plants which have been in existence
right from 1946 itself. These are plants which
are different to-day only becawse you are
going to have continuous casting and even 10
far as continuwous casting is concerned, two
plants are already in existence in our country.
One is the Canara Workshops, South Kanara
and the other is the Mukunds. There ix noth-
ing very new and I would beg hon, Members
to appreciate that this is part of the sume
policy that has been followed earlier. It will
in no way, in no way, undermine the decisive
position occupied by the public sector in our
steel industry and progremively from year to
year, 1979-80, we are going to reach a position
from 53% which the public sector to-day
occupics to 79%, despite these mini-plants. Far
from weakening the position of the public
sector, on the contrary, the position of the
publie sector is going to become more degisive
in the yours to come.

SHRI D). K, PANDA (Bbanjanagar) : The
Minister bas repeated the same facts which
hiave already been published in the paper and
alwo in the Rajys Sabba. Our specific ques-
tion was—scxne of us have raised it—whether
it is u part of the integrated plat or whatever
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be the definition, when one can be sterted in
the public sector, why othears were allowed to
be in the private sector, That was the specific
question,

SHRI MOHAN KUMARAMANGALAM ;
I will answer the specific question immedia-
tely,

The hon. Member kanows that there are
many areas of industry in our country where
both public and private sectors are operating.
If you look upon this area, that is to say, the
area of steel being produced, the steel ingots or
steel castings being produced from electric
furnace with the use of scrap is one such area.
That is the answer, You may differ. But it
has beets 30 in the past and we don't think
that we should take up these three or four
mini plants as Central public sector plants,
If the States come forward, we will give them
every encouragement.

So far as my friend, Mr. Sat Pal Kapur's
allegation regarding Punjab is concerned I
can assure him that we will look into the
matter and if the terms and conditions have
been violated, there are several pomibilities
available to us to be able to take remedial
action. But, I can assure you...(/ntervuptions).

So far az the mines are concerned...{Inter-
rupiions) Let me take up the points one after
the other...(Interruptions) May I seck your
protection, Sir ? I know he is not going to be
satisfied because he does not want to be satise
fied.

Let me take up the other points now. So
far as the mines are concerned, I know the
most crucial question is the one that has been
raised by Mr. Panda and also by other mem-
bers like Mr. Damodar Pandey, Mr. Krishnan
and athers and that is the question of naiona-
lisation,

SHRI D. D. DESAI (Kaira) : Minl plants
do not produce steel,

SHRI MOHAN KUMARAMANGALAM :
That is entirely accurate. They do not proe
duce steel. But they may produce stoel casts
ings and forgings on the one hand. They may
produce billets on the other, But they do not
fall in the sume cvategory as the intograted stecl
pllﬂtll ny M Mr. m #’lm{h&'
ruptioss) 1 am respeating nypsclf and he I also
repeating himeel. 8o, et us leave it as that.

.
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14 hes, .
So far as natioralisstion of cosl mines is

concerned, I know thar thisis a very

scrious matter. We know and it has been
acknowledged that whether in the private or
public sector, the conservation of the metallur-
gical coal is one of the most important tasks
facing our country. We are constious of the
fact that we have to take proper steps, I can
assure hon, Members that we are looking into
the matter as to what is the best way, and 1
can assure this Jooking is not going to be Jook«
ing for ever, I can appreciate that they may
doubt the truth of my statement because we
have been looking at it a little too long but 1
promise you that before the House assembles
again a decision will be taken. A decision
will be taken about what is the best method
by which we can conserve our reserves of
metallurgical coal.

SHRI PILOO MODY : Ifyou are there,
we accept the assurance.

SHRI MOHAN KUMARAMANGALAM :
I am speaking on behalf of Government, not
on your behalf and therefore I am not respon-
sible to you, We shall certaialy see to it that
in the decision which we take, we will be
able to justify that decision in the cyes of the
Hlouse, as being the correct decition, in the
matter of conservation of metallurgical coal. It
is a fact that metallurgical coal, in large quan~
tity, is in private sector. Something like 2374
million tonnes are in organised private sector,
The other figures are : 1149 in NCDC, 686
in what may be called, captive sector, Tata
and 11SCO, and unorganised private sector
1433—all in million tonnes. 2374 million
tonnes are in the hands of the 6 biggest min-
ing companies. There is no difficulty in admit-
ting this point. I can only sy, I agrec with
all the hon. Members who have raised this
point, that there is a certain urgency about
this matter, and we shall ook into it. And 1
am sure, we shall come with a satisfactory
solution as to how effectively we can preserve
our coal resources and utilise them best,

Then, certain points wese raised about the
implementation of the Coal Wage Board
Award. It is true that & number of collieries,
156 of thetn, have not implemented the provi
sions of the QOoal Wage Board Award, Some of
them have partially ismplersented.
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AN HON. MEMBER : Non-implementa-
tion number comes to 600,

SHRI MOHAN KUMARAMANGALAM :
We can compare our figures later, not now.
The total number of collieries comes to only
737. I don't know how anybody can say
600 as not implementing it. The figures are:
Fully-implemented 125 ; partially implemented
476 and not implemented, 156, We think we
would be able to take steps in relation to coal
industry that will ensure that justice is done
to coal mines as a whole.

8o far as Mineral resources are concerned,
these are important areas for building a
nation's future. There are vast mineral resour.
ces. Althogh we got independence over 20
years back, the speed with which we have
been proceeding for geological mapping of
our country has been rather slower than can
be justified by the needs of the actual process,
but we are correcting this Rs. 13.58 crores is
what they spent in the Third Plan. Now they
are getting Rs. 38 crores in the Fourth Plan.
Large number of geologists are being recruie
ted. Altogether 3572 posts in the GSI have
been sanctioned in 1970-71, not geologists
alone, but of technical and non-technical staff
and this is a good number,

AN HON. MEMBER : Madhya Pradesh
is full of mineral resources. ...

SHRI MOHAN KUMARAMANGALAM :
Why Madhya Pradesh alone ? The whole of
India is full of Mineral resources. Andhra
Pradesh has very rich mineral resources. 1
can agsure Mr. Prasada Rao that we are hav-
ing detailed investigations, Actually, the posis
tion. so far as Agnigundala is concerned, is
that it has very good copper deposits, and we
have sanctioned two schemes there, Rs, 35
lakhs each for implementing exploration-cume.
production, going hand in band, and we hope
that based on the results of these investiga-
tions, Hindustan Copper will be able to go
ahead much faster in carrying on largesscale
mining in these projects. So far ay the Rama-
giri gold deposit is conicerned, we may find
something there, we think that in Andhra
Pradesh we may be able to mine asbestos
also; that is not definite, but the mineral
occures in Cuddapah.,

" 8o far as Oriisa is concerned, we ar¢ carry-
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ing on our investigations for iron ore, coal,
manganese, and chrome. Orissa is possibly
one of the richest pravinces so far as minerals
are concerned, Sofar as Sukhinda nickel is
concerned, because nickel is one of the most
important things in our country which we
lack, it is a project in which we have already
got the report from the Indian consultancy
organisation for the production of 4800 tonnes
of nickel. That is being processed and we
hope that we shall be able to go forward
quickly to actual production. OF course,
it will take some years, but we shall go ahead
as fast as we can.

Rajasthan and Madhya Pradesh ace very
rich in mineral deposits, but I do not want to
go into details now, for lack of time. Now. |
would like to deal with certain other points,

AN HON. MEMBER : What about Tamil
Nadu ?

SIIR1 MOHAN KUMARAMANGALAM :
So far as Tamil Nadu is concerned, the hon.
Member knows that the most important investi.
gations we have made have been in iron ore
in the Kagjimalai on the one hand and the
existence of lignite in Neyveli, Apatt from
that, the deposits at the moment are not of
as rich a level as we find for instance 1 Orissa
and Madhya Pradesh. The fact that I come
from there cannot change the amount of mine-
rals that could be found in that State.

Shri K. D. Mzslaviya had raised a very
important question regarding the question of
the air-borne mineral survey, I quite appre-
ciate what he had stated. e was anxious, as
1 understood m, that this should become
mote of a national endeavour, eliminating
foreign collaboration and usiug particularly the
rosnurces of Defence, The position is that we
have taken the assistance of the Bureau of
Geological and Mining and Research in France,
which is, as it were, a public sector organisa-
tion in France. This is for the next 26 monthy,
During that period, we hope to be able to train
up our own personnel and to operate itasa
national organisation which will be ableto
carry out in future such air-borne mineral
survey, [t hag served us quite well in the pas,
and I think u:iat quite a tot can be done in the
future if we orgunise it more effectively,

SHRI K.D. MALAVIA (Domarisganj) :
This process of training started long ago. I
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only wanted to draw the attention of the hon.
Minister so that he might go into it and see
that this is expedited. There is nothing very
much to be learnt, and our boys can pick
it up very quickly.

SHRI MOHAN KUMARAMANGALAM :
I have taken note of what the hon, Member
hat said, and I can assure him that we shall
try to speed up the process of nationalisation
of the air-borne mineral survey to the maxi
mum extent possible, and 1 am sure he will
als» remind me if I forget about it or sleep on
the question,

He had also usked me a question about
geo-chemical methods. We have actually been
using them, and there is & deposit which we
have discovered in Pular Pamsoni in Maha-
rashtra, entirely ou the basis of th* use of geo~
chemical methods. Geow hemical trchnolugs
is important, and we hope to use it increasingly
in the future,

It is true that o non-fereous metals, we are
atilt very short. A aumber of hon, Membrr-
have raised this point. We are short in e,
aluminium, copper ete. 1o aluminium, we
hupe to make up in the next two years or so
and we have come quite a2 dwtance owar i
it. But 80 far as zinc is concerned, and so far
as copper 8 concerned, with all the efforts
that we are making for expaunding, aud we
are expanding fast, even in 1973.74, we shall b
far short of ur demand  But [ can assure thi
fouse that every effort is being made to put
the Kheti project now on its feet, and [ am
confident that with the reorganisation that has
tuken place in the Jast two years, we ashall be able
to show some proper results in Khetti, Tam
also very confident that so far as [lindustan Zinc
is concerned and the Udaipur project is con-
cerned, they are making good progress and will
really do a good job for pur country.

It was Mr. Pramada Rao who raised the
question of a Mining Finance Corporation.
We know that financing of mines is now a
simple affair, and therefore s study was made
of the establishment of & Mining Finance Cor-
poration, It took some time and we came to
the broad conclusion that it might be useful
to set it up. But the Finance Ministry suggested
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that instead of doing that immediately, we
might work it out through a special cell for
raining in the IDBI, and that is what is being
done¢ at present. We want to give it a fair
trial, If it works and we get cnough money
to finance mining in future, it is good enough.
If it does not work as we anticipate, we will
have to think in terms of a separate Corpora-
tion,

Sofarasironore expores are concerned, I can
assure hon, Members that we are giving every
attention to this. At Present we have rrached
20 million tonnes. In 1973-74 it goesup to
31 million tonnes and in 1978-79 it goes up
to 36 million tonnes, That includes, of course,
one of the most ambitious schemes that we
have got for the use of modern technology,
that is the use of the kudiramukh low grade
iron aore in South Kanars, beneficiating to bring
it up 10 65 per cent iron content and then tak-
ing it down by pipe line in shury from and
putting it into the ship for export. Thete are
very few people who bave experience of it, but
we hope that with our own engineers getting
trained, we will be allle to effectively buildup
a major money.carning export organisation
in the trld of won ore by doing this.

Let me deal very briefly with the pointa
made about the Amjore Mines by Shri Sharma,
Shri Damodar Panday and Shri Painuli. They
said that it should be developed and the ime
port of sulphur should be avoided, 1donot
think anybody would dis agree  with them.
Twlay the acid plant capacity is 200 tonnes
and the supply of pyrites is also 200 tonues,
Theiefore, we are going to step up the supply
of pyrites according to the increase in the acid
plant capacity, but unfortunately it is irnpossi-
ble, unless we import some amount of sulphur
{because of the high quality of sulpbur needed
to manage with this. The daily acid output
in 1973.74 will be 1,280 tonnes and the sul-
phur requirement will be 445 tonnes, and im-
ports will have to be 187 tonnes, What we
will get from pyrites is equivalent of 258 ton-
nesof element shulphur and the foreign ex-
change saving per year will be Ra. 2 crores,
I thivk that is a sufficient justification for
us to import sulphur in order to be able to

keep our acid plant working at optimum
capacity,

So far as Mumoorie Rock Phosphates are
concerned, Shid Painuli is right when he said
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that we have had to close down the operation.
That is because it was in the initial explora-
tion stage, aud we have to work on the actual
report. The pyrites Corporation is actively
considering its development and is going to
make a report on this, on the basis of which
we will take a final decision.

Finally, T would like hon. Members to ap-
preciate that in the arca of non-ferrous miniong
we have really been lagging behind, The
history of our country in the British days was
such that the emphasis was almost entirely on
cual. Even the training of engineers was only
confined to coal mining either in Dhanbad or
Banaras, wherever there was any faculty. So,
really we are very backward in our cngineer-
ing skills in the field or non-ferrous metallurgy,
whether it be zinc, copper, lead or even alu-
minium. We have to recognise that we have
tn go a long way before we can catch up with
the advanced techanlogy in these arcas. So,
Gaovernment is seriously thinking how we can
develop an effective designs organisation in this
arca also. One of the methods by which we
can do this is that, in every area where we
have foreign collaboration, which we must
have becauwse of our backwardness in techno-
logy, we associate Indian technologists more
closely with the development of that techno-
logy, build up a design institute in the area
of non-ferrous metals which will really deliver
the goods in the future. The expansion of non-
ferious metals is on a very rapid scale now
and therefore the need for competent engineers
is also very necestary. We are confident that
our engineers can come up to the mark if only
we give them adequate opportunities and train-
ing. So, our aim is to develop as fast as
we can the design institute as, for instance,
the cugineers India Limited who in the field
of oil refineries have established a name for
themselves  even  internationally. That will
enable us to really expand our non-ferrous
metal industry as fast us we can.

I thank the hon, Members for the large
numbers of suggestions which have been made
by them. 1 assure them that if I have not
been able to refer to them in the course of my
specch, it is because of lack of time. I shall
certainly pursue the official records of debate
with care and see what steps should be taken
and what suggestions I can adopt.

I am conscious of the fact that the portfolio
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[Shri Moban Kumaramangalam]

entrusted to me i 2 wvery difficult one. Tam
conscious also that pechaps it is a very decisive
one, whether it be the field or labour or it be
the public sector or whether it be the field of
metals that have been entrusted to my care.
I =m sure that with the support of the Mem-
bers of this house we shall be able to achieve
samething creditable in the coming yearsso
as to be able to make the Ministry of Steel
and Mines contribute something of which all
of us can be proud in the future.

MR. SPEAKER : I shall now put the cut
motions to vote.

SHRI D. K. PANDA : One very imporant
question should be answered. The hon. Prime
Minister has made a statement that there
should be expansion of steel production in
the country.

MR. SPEAKER : It is quite late now ; he
may resume his seat.

SHRI D. K. PANDA . Will the hon. Mi-~
nister Consider Orissa in the Fourth Plan—
Orissa which is the first in the 28 sites sclected
by Dastur and Company ?

MR. SPEAKER: No, no. I am putting
cut motions to vote,

SHRI MOHAN KUMARAMANGALAM :

We shall meet outside.

SHRI N, SREEKANTAN NAIR : My cut
motions are 4] to 46.

MR. SPEAKER : I put ali the cut motioas
to the vote of the House.

Al the cut motions were pust and megatived.

MR. SPEAKER : The question is ¢

“That the respective sums not exceding
the amounts shown in the fourth column of the
order paper including the sunu already
voted ‘on account’ for the relevant services
be granted to the President to defray the
charges which will come in course of pay-
ment during the year ending the 3Ist day
of March, 1972, in respect of Demands
Nos. 78, 80 and 137 relating to the Ministry
of Steel and Mines”.

Thé Mation was adoptad
MR, SPEAKER @ The question is :
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“That a sum not exceeding R, 9,32,99,000
be granted to the President 20 complets
the sum fiecessary to defray the charges
which will come in coure of payment
during the year cnding the 3lst day of
March, 1972, in respect of Demand No. 79

refating to the ‘Geological Survey".
The Motion was adopted,

{ The motions for Demands for Grants whick were
adopted by tha Lok Sabba are reproduced belosw—Ed, ]

Dauanp No. 78—Muwmasrsy or Srtess AND
Mings

‘“That a sum not exceeding Rs., 56,16,000
includiog the sums already voted ‘on account’
for the relevant services be granted to the
President to defray the charges which will
come in course of payment during the year
ending the 3ist day of March, 1972, in
reapect of ‘Ministry of Steel and Mines'."

Dasano No. 80--Otumr Revesur Expenpi-
TURE OF THE MINISTRY OF STREL AND MINRS

“That a sum not exceeding Rs.
17,07,61,000 including the sums already
voted ‘on account’ for the relevant services
be granted to the President to defray the
charges which will come in course of pay-
ment during the year ending the 3ist day of
March, 1972, in respect of ‘Other Revenue
Expenditure of the Ministry of Steel and
M‘w,.il

Dzuavo No. 137—Carirar. Quriay or THe
Muastey or STeEL AND Mings

“That a sum not exceediog Ro.
1,50,00,52,000 including the sums already
voled ‘on account’ for the relevant services
be granted to the President to defray the
charges which will come in course of pay-
ment during the year ending the 3lst day
of March, 1972, in respect of ‘Capital
Outlay of the Ministry of Steel and Mines’."

Denano—-No, 79—~ Cror00tcAL SURVEY

“That = som .not exceediogs Rs
9,32,99,000 be graated 1o the Presidont #
complete the sum necessary to defray the
changes which will come in course of pay-
dment uring the’ year ending the Sist day of
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March, 1972, in respect of ‘Geological
Survey".”

l‘cu h'.
Mty or Forzon Trang

MR. SPEAKER : The House will take up
discussion and voting on Demand Nos. 33, 34,
85 and 124 relating to the Ministry of Foreign
Trade. Four hours have been allotted for this
Demand. The Minister of Parliamentary
Affairs is willing to accept two hours more ;
from four hours to six hours. I hope you
agree. (Intervuption). You always agree for
extension of time,

Hon. Members who wish to move their cut
motions may send their slips within 15 minutes
with the serial numbers.

Dguano No. 33—ManistrY oF Foretaw
Traore
MR. SPEAKER : Motion moved :

“That a sum not exceeding Rs. 37,74,000
be granted™ to the President fo complste the
sum necessary to defray the charges which
will come in course of payment during the
year ending the 3lst day of March, 1972,
in respect of ‘Ministry of Foreign Trade'.

Dauanp No. 34—Foaeion Traps
MR. SPEAKER : Motion moved :

* “Thata sum not exceeding Rs. 73,44,.
94,000 be granted to the President to complete
the sum nccemary to defray the charges
which will come in course of payment
during the year ending the Slst day of
March, 1972, in respect of *Fureign Trade'',

Dumany No. 35—Orrer Revesue Exeasnpi-
Turg or THE MinsTRY or Formion Traps

MR. SPEAKER : Motion moved ;

“That a sum not exceeding Rs. 5,19,45,-
000 be granted w the President to complete
the gum nocessary to defray the charges
which will come in course of payment during
the year ending the 31st day of March, 1972
in reapect of ‘Other Revenue Expendi-
ture of the Ministry of Foreign Trade.”

Dguano No, 124—~Camrar OUTLAY Of THR
Mansery or Forwon Traps,

MR. SPRAKER : Motion moved :
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“That a sum not exceeding Rs, 2,23,
87,000 be granted to the President
to complete the sum necessary to defray the
charges which will comein course of pay-
ment during the year ending the 31st day
of March, 1972, in respect of *Capital Qut-
lay of the Ministry of Foreign Trade."”

SHRI M. K. KRISHNAN (Ponnani)s
Sir, on these Demands for Grants for the
Ministry of Foreign Trade, I wish to speak in
Malayalam. I am happier today than onan
carlier occassion, because the Deputy Minister
in this Ministry can understand me without
any interpretation,

14.20 hre,

{Mt. Deputry-SeRARER in the Chair]

*Sir, today morning, in this House, there
was & discussion on a Calling Attention Motion
regarding trade contract with Great Britain.
From that debate we were able to understand
the policy of this Government on export trade
and how it is connected with policies of this
Government in regard 1o other matters, Our
financial policy, our foreign policy and other
policies are closely related to our policy in regard
to foreign trade.

I want to point out two or three important
things about our foreign trade and the policy
followed by this Government, This Ministry
has published a report for 1970.71 in which
the achievements and claims of this Ministry
in regard o forcign trade are described. The
Ministers claim that in 1970-71 the balance of
trade deficit in foreign trade has decreased,
They also claim that much progress has been
made in our forein trade. In one sentence
they madc this claim, but if you read the
following eight or nine pages you will realise
the hollowness of this claim. On page 12 of
this report there is a paragraph which describes
the difficulties faced by our foreign trade.
There they say :

“The f.o.b. unit prices fetched by a
number of our export produets, «. g., jute
manufactures, handloom cotton cloth, iron
ore, manganesc ore, mica, raw cotton, fish;
E. L tanned hides and skins, chrome tanned,
sugar and tea &lso declined because of
adverse trading conditions abroad..”

‘These are important matters in which we do

*The oviginal specch was delivered in Malayalam,



